
USI it to refinanco S.ato Land Develop. 
, ment" Banks, State Co-operativo 'Banks,' 

CommordaJ, Bank' and .R.qional Rural 
lanka for lending to small farmers and 
oth.rs .. 

(d) The districts are yet .to be selected 
by' .. MABARD. 

I.di.', tale for IDA at meotiDi Qf I 

l .. o·VS Commll.loa 

S~. SHRI K. PRADHANI : 
SHRI B. L' SHAILESH : 

Will tho Min~'Jer of FINANCE be 
pleaie~ to stat. : 

(al whether India made a strona case 
to the U.S. panel for International 

, Development Assistance (IDA) or concessi· 
onal (unding on the basis of its recent 
trade Uberalisatioll moves during the 
meetinl of the Indo.U .S. Commission on 
Economics and Commercial M alters held 
duril'll the last month; 

(b) if so, the outcome thereof; 

(c) the amount of International Deve-
lopment Assistance (undin. expected. 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and 
(b) India has been stressing the need for 
increase IDA Assistance/more concessi-
oDal funding by foreign donors at major 
iAt.,rnational fora. Opportunity was taken 
to reiterate 'our position at the rec'?nt 
meeting of the In,do-US Economic aDd 
Commercial Sub-Commission. Tbe U. S. 
side t90k note of India's requirement. 

(c) The Eighth Replenishment of IDA 
.(IDA~8) is to become effectivo from July 
1987. Negotiations for IDA-8 have star-
ted -in January 1986 with the first meeting 
of tbe representatives of major donor., 
countries in' Parts. No decesion on the size 
of IDA·8 or India's share in it is reported 
to have been taken in that meeting. 

<I) wbetboroft is a fact ,that National 
lnsuranc~ Company. a' sub.sidiary of Oen-
eral Insurance Company, hI'S decided to 
op:n its Divisional Oftice a't Anaotapur, 
a backward district in Rayalaseema area 
of Andhra Pradesh; 

(b) if so, when it is proposed to be 
opened; and 

(c) whether the company has taken 
necessary steps in this reaard ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) to (c) 
"National" plans to open a Divisional 
Office at Anantapur during 1986 for 
wltich suitable ·premises are being located. 
As soon as they are finalised, tbe com· 
pany would be in a position to open its 
Divisional Office there., 

Subsidy OD rice glveD to States 

5446. SHRI C. JANGA. REDDY: 
\ViII the Minister of FOOD AND Cl VIL 
SUPPLIES be pleased to state: 

(a) the amount of subsidy giveil on 
rice to each State for sale to ratIOn card 
holders through fair price shops in 1983· 
84 and 1984.85; 

(b) the quantity of rjce procured from 
Andhra Pradesh to Central pool in 1983. 
84 and 1984.85; 

(c) the quantity allowed to Andhra 
Pradesh on subsidised rates in 1983·84 and 
1984·85; and 

(d) tbe approximate yearly con.ump-
tion of all ration card holders in Andhra 
Pradesh? 

THE MINISTER 'OF STATE IN 
THE MlNISTRY OF PLANNING AND 
Ml NISTER 'OF STAtE IN Tf{E MINIS .. 
TRY, OF FOOD AND CIVIL SUPPLIES 
(SaRI A.IC. PANJA) (a) A Statement 
showioH, state .. wis,e/rcgion.wise, the oft' .. 
take of rice from tile Central POQI f~ the . 
Public Distribution System a'nd the amount Ope.i .. of 'hllio •• I. ,lice of Nit 10 •• 1 . 

! ••• rance CO_PIIIY at A .. llltapur 

S44S. S8R.! C. JANGA REDDY: 
. ,Qf cOll$umer ,subsidy tbofool) durina 1983. 

84 and 1984 .. 8S is given below. 
Will the M~lliJt.r .f FfNA)IICI., io, ,1 ... 
.. el t() state; (b) .The Food Corporation of Itldia 




